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[Authoritative english text of this Department Notification No.Plg(A)3-3/2017-Loose, dated
16-04-2025 as required under clause (3) of Article 348 of the Constitution of India].

PLANNING DEPARTMENT
NOTIFICATION
Shimla-2, the 16th April, 2025
No. PLG(A)3-3/2017-loose.—In exercise of the powers conferred by proviso to Article 309
of the Constitution of India, the Governor, Himachal Pradesh, in consultation with the Himachal
Pradesh Public Service Commission, is pleased to make the Recruitment and Promotion Rules for

the post of Joint Director, Group-A, in the Planning Department, Himachal Pradesh, as per
Annexure-‘A’attached to this notification, namely:—

1. Short title and | (1) | These rules may be called the Himachal Pradesh Planning
commencement. Department, Joint Director, Group-A, Recruitment and

Promotion Rules, 2025.

(2) | These rules shall come into force from the date of

publication in the Rajpatra (e-Gazette), Himachal Pradesh.

2.  Repeal &savings. (1) | The H.P. Planning Deptt. (State Planning Machinery) Joint
Director (Class-I-Gazetted), Recruitment and Promotion
Rules, 1995 notified vide this department notification No.
PLG-I(A)1-6/92 dated 27th January,1995 and published in
Rajpatra, Himachal Pradesh are hereby repealed.
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(2) | Notwithstanding such repeal, any appointment made or
anything done or any action taken under the rules so
repealed under sub-rule 2(1) supra shall be deemed to have
been validly made, done or taken under these rules.

By order,

DEVESH KUMAR,
Principal Secretary (Planning).

Annexure- “A”

RECRUITMENT AND PROMOTION RULES FOR THE POST OF JOINT DIRECTOR,
GROUP-A, IN PLANNING DEPARTMENT, HIMACHAL PRADESH

1. Name of post Joint Director
2. Number of post(s) 01 (One)
3. Classification Group-A
4. Scale of Pay 1. Pay Band for regular incumbents(s):
“Level-23 of the pay matrix attached with time
scale of the post as per H.P. Civil Services
(Revised Pay) Rules, 2022”
2. Emoluments for contract employee(s):
Not Applicable
5. Whether ''Selection'' post or Selection
'""Non-Selection'' post.
6. Age for direct recruitment Not Applicable
7. Minimum educational and | 1. Essential Qualification (s):
other qualifications required Not Applicable
for direct recruit (s).
2. Desirable Qualification (s):
Not Applicable
8. Whether age and educational | Age: Not applicable
qualification(s)  prescribed
for direct recruit (s) will | Educational Qualification: As prescribed in Col.
apply in the case of the | No.11.
promotee (s).
9. Period of probation, if any Direct Recruitment: Not applicable
Promotion: Not applicable
10. Method(s) of recruitment, | 100% by promotion, failing which by
whether by direct | transfer/secondment.
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recruitment or by
promotion/secondment/
transfer and the percentage
of post(s) to be filled in by
various method.

11.

In case of recruitment by
promotion/secondment/
transfer, grade from which
promotion/secondment/
transfer is to be made.

By promotion from amongst the Deputy Directors
possessing Master’s degree in Statistics or
Master’s degree in Economics/ Mathematics/
Commerce with Statistics from a recognized
University, with three years’ regular service or
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regular combined with continuous adhoc service,
failing which by transfer/secondment from
amongst the incumbents of this post working in
the identical pay scale of this post from other
departments of H.P. State Govt. possessing the
Educational qualification of Master’s degree in
Economics or Master’s Degree in Statistics from
a recognized University.

In all cases of promotion, the continuous adhoc service rendered in the feeder post if any,
prior to regular appointment to the post shall be taken into account towards the length of service as
prescribed in these rules for promotion subject to the condition that the adhoc
appointment/promotion in the feeder category had been made after following proper acceptable
process of selection in accordance with the provisions of R&P Rules:

(i) Provided that in all cases where a junior person becomes eligible for consideration by
virtue of his total length of service (including the service rendered on adhoc basis
followed by regular service/appointment) in the feeder post in view of the provisions
referred to above, all persons senior to him in the respective category/post/cadre shall
be deemed to be eligible for consideration and placed above the junior person in the
field of consideration:

Provided that all incumbents to be considered for promotion shall possess the minimum
qualifying service of at least three years or that prescribed in the Recruitment & Promotion
Rules for the post, whichever is less:

Provided further that where a person becomes ineligible to be considered for promotion on
account of the requirements of the preceding proviso, the person(s) junior to him shall also
be deemed to be ineligible for consideration for such promotion.

EXPLANATION.—The last proviso shall not render the junior incumbents ineligible for
consideration for promotion if the senior ineligible person happened to be Ex-Servicemen who
have joined Armed Forces during the period of emergency and recruited under Rule-3 of
Demobilized Armed Forces Personnel (Reservation of Vacancies in Himachal State Non-
Technical Services) Rules, 1972 and having been given the benefit of seniority thereunder or
recruited under the provisions of Rule-3 of Ex-Servicemen (Reservation of vacancies in the
Himachal Pradesh Technical Services) Rules, 1985 and having been given the benefit of seniority
thereunder.
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(i) Similarly, in all cases of confirmations, continuous adhoc service rendered on the
feeder post, if any, prior to the regular appointment against such posts shall be taken
into account towards the length of service, if the adhoc appointment/promotion had
been made after proper selection and in accordance with the provisions of Recruitment
& Promotion Rules:

Provided that inter-se-seniority as a result of confirmation after taking into account, adhoc
service rendered shall remain unchanged.

12. | If a Departmental Promotion | (a) Departmental Promotion Committee:—

Committee/Departmental As may be constituted by the Government

Confirmation Committee from time to time.

exists, what is its

composition. (b) Departmental Confirmation Committee:
Not applicable

13. | Circumstances under which | As required under the Law.
the Himachal Pradesh Public

Service Commission
(H.P.P.S.C)) is to be
consulted in making
recruitment.

14. | Essential requirement for a | Not Applicable
direct recruitment.

15. Selection for appointment to | Not Applicable
post by direct recruitment.

16. | Reservation The appointment to the service shall be subject
to orders regarding reservation in the service for
Scheduled  Castes/Scheduled  Tribes/Other
Backward Classes/Other categories of persons
issued by the Himachal Pradesh Government
from time to time.

17. | Departmental Examination Every member of the Service shall pass a
Departmental Examination as prescribed in the
Himachal Pradesh Departmental Examination
Rules, 1997 as amended from time to time.

18. | Power to relax Where the State Government is of the opinion
that it is necessary or expedient to do so, it may,
by order for reasons to be recorded in writing
and in consultation with the Himachal Pradesh
Public Service Commission relax any of the
provision(s) of these Rules with respect to any
class or category of person(s) or post(s).
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CHANGE OF NAME

I, Vinod Kumar, r/o Village Gaddon, P.O. Subathu, Tehsil and District Solan (H.P.) declare
that I have changed the name of my daughter Diya (Aadhar No. 5609 8855 4654) to Diya Thakur.
Note the related.

VINOD KUMAR
r/o Village Gaddon,
P.O. Subathu, Tehsil and District Solan (H.P.).

CHANGE OF NAME

I, Raj Kumari w/o Jiwan Singh, r/o Village Gawana, P.O. Kutara, Tehsil Rohru, District
Shimla (H.P.) declare that my name is wrongly mentioned as Raja Devi in my Aadhar Card.
Therefore it should be changed to Raj Kumari in my Aadhar Card.

RAJ KUMARI

w/o Jiwan Singh,

r/o Village Gawana, P.O. Kutara,
Tehsil Rohru, District Shimla (H.P.).

CHANGE OF NAME

I, Yash Pall s/o Sh. Sukh Ram, r/o Village Rinjat-1 (97), P.O. & Tehsil Nerwa, District
Shimla (H.P.)-171210 declare that I have changed my name from Yash Pal to Yash Pall. All
concerned please may note.

YASH PALL

s/o Sh. Sukh Ram,

r/o Village Rinjat-1 (97),

P.O. & Tehsil Nerwa, District Shimla (H.P.).

CHANGE OF NAME

I, Parmila w/o Sh. Puran Chand, r/o Village Satahan, P.O. Sangna, Tehsil Sangrah, District
Sirmaur (H.P.) Aadhar Card No. 3692 7099 5258 declare that I have changed my name from
Parmila to Promila Devi. All concerned may note it.

PARMILA

w/o Sh. Puran Chand,

r/o Village Satahan, P.O. Sangna,
Tehsil Sangrah, District Sirmaur (H.P.).
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CHANGE OF NAME

I, Shaktiman Pun Magar s/o Sh. Sher Singh, r/o Village Gharech, Kufri, Shimla (H.P.) Pin-
171012, declare that I have changed my Minor son's name from Abhiyan Punmagar (Old Name) to
Apashant Pun Magar (New Name). All concerned please may note.

SHAKTIMAN PUN MAGAR
s/o Sh. Sher Singh,
r/o Village Gharech, Kufri, Shimla (H.P.).

CHANGE OF NAME

I, Hari Ram s/o Sh. Dhani Ram, r/o Village Dati Ghamradu, P.O. Ganagughat, Tehsil Arki,
District Solan (H.P.) declare that I have changed my Minor son's name from Devansh (Old Name)
to Divyanshu (New Name). All concerned please may note.

HARI RAM

s/o0 Sh. Dhani Ram,

r/o Village Dati Ghamradu,

P.O. Ganagughat, Tehsil Arki, District Solan (H.P.).

CHANGE OF NAME

I, Dharam Paul Rana s/o Sh. Prem Lal, r/o House No. 90-A, Ward No. 5, Near Raja Rupi
Palace Raghunathpur Kullu (H.P.)175101 declare that I have changed my name from Dharam Paul
(Old Name) to Dharam Paul Rana (New Name). All concerned please may note.

DHARAM PAUL RANA

s/0 Sh. Prem Lal,

r/o House No. 90-A, Ward No. 5,

Near Raja Rupi Palace Raghunathpur Kullu (H.P.).

CHANGE OF NAME

I, Narender Kumar (39) s/o Sh. Sehaj Ram, r/o Village Drawl, P.O. Karyali, Tehsil Sunni,
District Shimla (H.P.)-171018 declare that my son's correct name is Ankit which has been wrongly
written as Akint in his Aadhar Card 8987 1269 9009 which needs to be corrected. All concerned
please note.

NARENDER KUMAR

s/o Sh. Sehaj Ram,

r/o Village Drawl, P.O. Karyali,
Tehsil Sunni, District Shimla (H.P.).
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CHANGE OF NAME

I, Parkash Rawat s/o Sh. Mohan Ram, r/o Rohit Villa 2012/2, Village Mohari, Tehsil &
District Shimla (H.P.) Pin-171219 declare that I have changed my name from Parkash Rawat (Old
Name) to Prakash Ram (New Name). All concerned please may note.

PARKASH RAWAT

s/o Sh. Mohan Ram,

r/o Rohit Villa 2012/2,

Village Mohari, Tehsil & District Shimla (H.P.).

CHANGE OF NAME

I, Kapil Dev (45) s/o Sh. Laiq Ram, r/o Village Battar (92), P.O. Kathasu, Tehsil Jubbal,
District Shimla (H.P.) do hereby state that in Aadhar Card my name is inadvertently written as
Kapil Steta instead of my actual name Kapil Dev which needs to be corrected.

KAPIL DEV

s/o Sh. Laiq Ram,

r/o Village Battar (92), P.O. Kathasu,
Tehsil Jubbal, District Shimla (H.P.).

CHANGE OF NAME

I, Jaya Singh w/o Sh. Jahan Singh, r/o Daghara, P.O. Madana, Tehsil Sainj, District Kullu

(H.P.) I have changed my name from Chuda Devi to Jaya Singh for all future purposes. Concerned
note it.

JAYA SINGH

w/o Sh. Jahan Singh,

r/o Daghara, P.O. Madana,
Tehsil Sainj, District Kullu (H.P.).

CHANGE OF NAME

I, Anjana Jaswal w/o Sh. Ajeet Pal Singh Jaswal, r/o Jaswal Niwas, Parimahal Enclave,
Kasumpti, Shimla (H.P.) declare that I have changed my name from Anjana Thakur (Previous
Name) to Anjana Jaswal (New Name). All concerned please may note.

ANJANA JASWAL
w/o Sh. Ajeet Pal Singh Jaswal,

r/o Jaswal Niwas,
Parimahal Enclave, Kasumpti, Shimla (H.P.).
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CHANGE OF NAME

I, Tek Chand s/o Sh. Chuni Lal, r/o Village Jood Judlu, P.O. Chanawag, Tehsil Sunni,
District Shimla (H.P.) declare that I have changed my minor son's name from Getender to Jitender.
All concerned please note.

TEK CHAND

s/o Sh. Chuni Lal,

r/o Village Jood Judlu, P.O. Chanawag,
Tehsil Sunni, District Shimla (H.P.).

CHANGE OF NAME

I, Tripta age 56 year w/o Sh. Naresh Chand, r/o Village Banan, P.O. Piplughat, Tehsil Arki,
District Solan (H.P.) that I have no objection, if my name is corrected as Tripta in Aadhar & Voter
Card in place of Krishna.

TRIPTA

w/o Sh. Nasresh Chand,

r/o Village Banan, P.O. Piplughat,
Tehsil Arki, District Solan (H.P.).

CHANGE OF NAME

I, Anis Mohammed s/o Talab Deen aged about 34 years, r/o Village Manu- Bhaviya, P.O.
Gianh, Tehsil Nerwa, District Shimla (H.P.) do hereby solemnly affirm and undertake to declare
that I have changed my name from Mohd Sadeek (Old Name) to New Name Anis Mohammed. All
concerned may note.

ANIS MOHAMMED

s/o Talab Deen,

r/o Village Manu- Bhaviya, P.O. Gianh,
Tehsil Nerwa, District Shimla (H.P.).

CHANGE OF NAME

I, Veena w/o Sh. Balbir Singh, r/o Village Seribehar, Gram Panchayat & P.O. Shamshi,
Tehsil Bhunter, District Kullu (H.P.) have changed my name from Beena Verma to Veena. In this
regard I have completed all legal proceedings by filing Civil Suit No. 451/2024 (CNR No.
HPKUO03-001424-2024), Instituted on 13-09-2024 and decided on 18-03-2025 in the Court of Civil
Judge, Kullu, District Kullu (H.P.). All concerned please may note.

VEENA

w/o Sh. Balbir Singh,

r/o Village Seribehar,

Gram Panchayat & P.O. Shamshi,
Tehsil Bhunter, District Kullu (H.P.).



ST, fRATereT USel, 17 e, 2025 /27 o4, 1947 985
g 3STold PRGN SUSIHIDN], SI—dgdlel NTolT BT dleld,

rerm swiTer (fRovo)

AR 3] <dl AT Ro7 R4E, Faril M9 9 SrhER dRY, Su—dsdiid ISl HI A,
fStetr wiTsT, f2o vo . e |
ERL|

SIGECER| . Tfcrare |
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A 39 SIATR & ARIH A WAHRU b Jfaa fear sar 2 fe afe s afed &
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